Phases of Canal Based Drinking Water Project in Jind

*1144. Dr. Krishan Lal Middha, M.L.A.: Will the Chief Minister be pleased to state the
details of the phases of canal based drinking water project which have been
completed in Jind City as per the announcement made by the Hon’ble Chief
Minister togetherwith the time by which the said project is likely to be

completed?

SHRI MANOHAR LAL,
HON’BLE CHIEF MINISTER, HARYANA
Sir,

A statement is placed on the table of the House.



Statement referred to in reply to the Starred Assembly Question No. 1144.

There is such a project in pursuance of CM Announcement No. 24490 dated
21.10.2018. When no suitable piece of land measuring 130 acres for
construction of water works could be made available by the Municipal
Committee, Jind, the Gram Panchayats of adjoining villages and other
government departments, it was decided to construct two water works, one
each on opposite side of the Jind Town. A demand was uploaded on E-Bhoomi
portal on 17.05.2019 for one of these. It has resulted in reduction of offered
rates from Rs. 63-73 lakh per acre to Rs. 49.50 lakh per acre for 93 acres of
land of village Kinana after three rounds of negotiation. Further, for construction
of another water works for Jind Town 55-60 acres of land is to be required for
which permission was given by Government through E-Bhoomi Portal on
05.08.2019 for land of villages Ahirka, Khokhri, Shahpur, Jhanj Kalan and Jhanj
Khurd. Accordingly, a demand of 60 acre land for construction of canal based
water works for Jind Town was uploaded on E-bhoomi portal on 11.09.2019 for
second canal based water works for Jind Town. Thereafter, on request of
Hon’ble MLA, Jind, a proposal for establishment of canal based water supply
scheme for Jind City was framed from BML-Barwala Link for which sanction of
raw water of 30 cusec also accorded. For this proposal, land measuring 45
acres was uploaded on e-bhoomi portal from village Barodi and Jhanj Kalan.
Out of 219.7752 acres land uploaded, 49.9814 acres land found feasible.
However, demanded / negotiated rates are more than 20% of collector rates.
Accordingly, it was decided to explore the other piece of land adjoining the
estates for which process has already been initiated. After arrangement of land,
Detailed Project Report will be prepared and technically cleared/
administratively approved from competent authority and thereafter it will take

three years for construction of canal based water works.
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